IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
JODHPUR BENCH, JODHPUR

=0

ORDER SHEET

APPLICATION NO...................OF
Applicant(s) | Respondent(s)

Advocate for . Advocate for

Applicant(s) Respondent(s)

Notes of the Registry - _ Orders of the Tribunal

04,2007

N M. Vinay Jain, counsel for applicant.
g — ‘ vr. LR, Choudhary, counsal for respondants,
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